
National Human Rights Commission 
Bonded Labour/ Research Section 

 

Sub: Visit report of Dr. Vinod Aggarwal, Special Rapporteur, NHRC to Ahmadnagar 
District Jail, Maharashtra on 28th February, 2020 

 
 Dr. Vinod Aggarwal, Special Rapporteur, NHRC visited Ahmadnagar District Jail, 
Maharashtra on 28th February, 2020 to understand the living conditions of the prisoners 
and under-trials & to see whether rights of theirs are being respected by the local jail 
administration or not. The observations and recommendations that emerged from the visit 
are mentioned below: 

 
Observations/ Key Information obtained: 
 

1. Jail Infrastructure: 
- The jail building is more than 80 years old and in need of necessary renovations. 
- Repairs to seepage and leakage problems need to be undertaken. 
- A new barrack is under construction but it does not increase the jail capacity 

significantly to solve overcrowding. 
- Construction of a kitchen with necessary equipment is needed.  

 
2. Jail Population:  

- The Jail is built to house 69 prisoners and at present there are total of 173 
inmates, that is, there is 250% occupancy. This shows significant overcrowding 
in the jail. 

- There is no female ward in the jail.   
- There are only 4 barracks and per person space is low. In fact, it came to the fore 

that these barracks have a capacity of only 50 inmates, which means actual 
overcrowding is more than 350%. 

- A significant number of inmates (164 out of 173) are Under-Trial Prisoners 
(UTPs), 12 of whom have been there for more than 2 years.  

- Cleaning activities are undertaken by the UTPs. However, the wage rates are 
found to be low.  Also, UTPs are made to work in the kitchen as well. 
 

3. Health facilities:  
- There must be at least a 10 bed hospital in the jail, but no hospital has been 

constructed, though 7 beds are available.  
- The OPD is run by a compounder and no doctor is available on general duty.  

 
4. Personnel: 

- There is no significant shortage of personnel. 39 of the sanctioned 42 posts have 
been filled. The posted doctor is under suspension and no posts have been 
created for other health staff, psychologist and cooks. 



- However, the sanctioned posts are according to the sanctioned capacity of 
inmates in the jail, therefore they do not meet the present needs since there is 
significant overcrowding. 
 

5. Custodial Deaths:  
- There has been no case of unnatural death in the prison in the last three years.  
- It is observed that magisterial inquiry has not been conducted timely in the older 

cases. 
 

6. There is significant variation in visitation rights of the prisoners in comparison to 
other states.  Visits are restricted only to immediate blood relatives and that also 
after police verification.  
 

Recommendations: 
 
i. Infrastructure:  

- A certificate of worthiness of the conditions of the jail building may be obtained 
from the appropriate authorities since it is an old construction.  

- The kitchen requires necessary renovations such as wire mesh in windows and 
automatic door closures. 

ii. Employment of inmates 
- The wage rates for the inmates must adhere to BPRD norms, 
- UTPs must not be made to work in the kitchen and the post of cook should be 

created. 
 

iii. Visitation Rights:  
- The restriction on visits and police verification of immediate blood relatives for 

visitation must be urgently re-examined. Uniformity of these rules across the 
country must be aimed. 
 

iv. Cases of UTPs who have spent more than 2 years in the jail must be reviewed 
and delay must be examined.   

 
v. Provision of escorts for presentation of inmates in the court may be expedited. 

 
vi. The concerned administrative wing of the Commission must ensure that the 

magisterial inquiry report is filed positively within 30 days after the unnatural 
death. 
 

 
















































































































































































































































